
ORISSA HIGH COURT

FILING REPORT AS ON :01/03/2025

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL OF PETNR./APPEL PS/ LOWER COURT CASE E-Filing No

1 D-WA/8588/2025 STATE OF ODISHA SIDHARTH PRASAD DAS, A.S.C.  / / LOD20240000200C202500114

VS VS ()

RAKESH PRADHAN //
2 D-WA/8589/2025 COMMISSIONER-CUM-SECY, REVENUE AND DISASTER MANAGEMENT DEPTTBIMBISAR DASH, A.G.A.  / / LOD20240000194C202500121

VS VS ()

BIJAYA KUMAR MOHAPATRA //
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ORISSA HIGH COURT

MISC CASES FILED on :01/03/2025

SL. FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL E-FILING NO
NO.  CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL IA NO

1 D-BLAPL/2791/2025 NIBAS KANHAR ROHIT KUMAR SUNA

BLAPL/1077/2025 MP 302/2025

2 D-ABLAPL/17035/2024 SABRIN BEGUM M/S KHUSBU PANIGRAHI

ABLAPL/5917/2024 MP 580/2025

3 D-ABLAPL/29602/2024 SK. SAJID M/S KHUSBU PANIGRAHI

ABLAPL/11071/2024 MP 581/2025

4 D-CRLA/39475/2024 SUBRAT KUMAR BEHERA LALATENDU SAMANTARAY

CRLA/39/2025 MP 675/2025

5 D-WA/8588/2025 STATE OF ODISHA SIDHARTH PRASAD DAS, A.S.C.

WA/       /    MP 1272/2025

6 D-WA/8588/2025 STATE OF ODISHA SIDHARTH PRASAD DAS, A.S.C.

WA/       /    MP 1273/2025

7 D-WA/8588/2025 STATE OF ODISHA SIDHARTH PRASAD DAS, A.S.C.

WA/       /    MP 1274/2025

8 D-WA/8589/2025 COMMISSIONER-CUM-SECY, REVENUE AND DISASTER MANAGEMENT DEPTTBIMBISAR DASH, A.G.A.

WA/       /    MP 1275/2025

9 D-WA/8589/2025 COMMISSIONER-CUM-SECY, REVENUE AND DISASTER MANAGEMENT DEPTTBIMBISAR DASH, A.G.A.

WA/       /    MP 1276/2025

10 D-WA/8589/2025 COMMISSIONER-CUM-SECY, REVENUE AND DISASTER MANAGEMENT DEPTTBIMBISAR DASH, A.G.A.

WA/       /    MP 1277/2025

11 D-WP(C)/49707/2024 SATRUGHNA JUJHARSINGH TRILOCHAN PANIGRAHI

WP(C)/30173/2024 MP 3662/2025

12 D-WP(C)/36825/2024 RAMANANDA SAGAR MOHANTY SAROJ KUMAR MISHRA

WP(C)/22283/2024 MP 3663/2025
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